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ITEM NO.102 COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

WRIT PETITION(S)(CIVIL) NO(S). 349/2006

VOLUNTARY HEALTH ASS. OF PUNJAB ETC. ETC. Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)

(IA No. 222729/20624 - APPLICATION FOR PERMISSION
IA No. 96313/2017 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 46/2017 - CLARIFICATION/DIRECTION

IA No. 140525/2018 - CLARIFICATION/DIRECTION

IA No. 110601/2018 - CLARIFICATION/DIRECTION

IA No. 51190/2017 - CLARIFICATION/DIRECTION

IA No. 31554/2017 - I A FOR CLARIFICATION

IA No. 161008/2024 - INTERVENTION APPLICATION)

WITH

SLP(C) No. 11046/2016 (XIV)

(IA No. 84852/2020 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 7040/2021 - EARLY HEARING APPLICATION

IA No. 2/2016 - PERMISSION TO APPEAR AND ARGUE IN PERSON)

SLP(C) No. 16657-16659/2016 (XIV)

(IA No. 36100/2021 - CLARIFICATION/DIRECTION

IA No. 95376/2023 - EXEMPTION FROM FILING O.T.

IA No. 162391/2022 - EXEMPTION FROM FILING O.T.

IA No. 95368/2023 - INTERVENTION/IMPLEADMENT

IA No. 105389/2018 - MODIFICATION OF COURT ORDER
IA No. 162390/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 7/2016 - STAY APPLICATION)

SLP(C) No. 34513-34517/2016 (IV-B)
(FOR [I/A FOR IMPLEADMENT] ON IA 38146/2017)

SLP(C) No. 34424-34425/2016 (XII)
SLP(C) No. 1877-1917/2017 (III-B)
T.P.(C) No. 797-869/2017 (IV-C)

sorfma'No. 1/2017 - EX-PARTE STAY
ssfiANo . 74/2017 - PERMISSION TO FILE ANNEXURES

Date:

Rk NO. 137776/2021 - STAY APPLICATION)

T.P.(C) No. 2459/2017 (XV)



SLP(C) No. 30337-30338/2017 (XVI)
(IA No. 82766/2017 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 3058/2020 (IV-C)

(IA No. 6261/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 19193/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 6262/2022 - EXEMPTION FROM FILING O.T.

IA No. 25054/2021 - EXEMPTION FROM FILING O.T.

IA No. 19194/2020 - EXEMPTION FROM FILING O.T.

IA No. 94056/2021 - INTERVENTION/IMPLEADMENT

IA No. 19192/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 94060/2021 - VACATING STAY)

Date : 29-10-2026 These matters were called on for hearing today.

CORAM
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE R. MAHADEVAN
HON'BLE MR. JUSTICE DEVENDRA KUMAR UPADHYAYA

For Petitioner(s) Mr. Khowaja Siddiqui, Adv.
Mr. Arvind Gupta- 2654, AOR
Mr. Ashwini Kumar, Adv.
Mr. Kanav Bhardwaj, Adv.
Ms. Vanshika Sah, Adv.
Mr. Priyanshu Kumar, Adv.
Mr. Gurmeet Singh Makker- 2357, AOR
Mr. Amrish Kumar- 2986, AOR
Ms. Jyoti Mendiratta- 1522, AOR
Mr. Raj Bahadur Yadav- 2771, AOR

Mr. Keshav Ranjan, A.A.G.

Mr. Nishant Verma- 3144, AOR
Ms. Smriti Churiwal, Adv.

Mr. Utkarsh Raj, Adv.

Mr. Jitendra Kumar Singh, Adv.

Ms. Madhulika Upadhyay- 4185, AOR

Mr. Shri Venkatesh, Adv.

Ms. Kanika Chugh, Adv.

Mr. Shryeshth Ramesh Sharma, Adv.
Mr. Suhael Buttan, Adv.

Mr. Siddharth Nigotia, Adv.

Mr. Soham Goswami, Adv.

Mr. Mohit Mansharamani, Adv.

Mr. Kunal Veer Chopra, Adv.

Ms. Nishtha Kumar- 2449, AOR



Mr. Mukul Rohatgi, Sr. Adv.
Mr. Rajeev Singh, Adv.
Mr. Samant Singh, Adv.
Ms. Aditi Mishra, Adv.
Mr. Dhruv Singh, Adv.
Mr. Rajeev Singh- 1626, AOR

For Respondent(s) : Mr. Praveen Agrawal- 1538, AOR
Mr. Ashok Kumar Singh- 1104, AOR
Mr. Milind Kumar- 1566, AOR
Mrs. B. Sunita Rao- 995, AOR
Mr. Gaurav Kejriwal- 1561, AOR

Mr. Vikramjit Banerjee, A.S.G.
Ms. Madhulika Upadhyay- 4185, AOR
Mr. Rajesh Ranjan, Adv.

Ms. Sunita Sharma, Adv.

Mr. Alabhya Dhamija, Adv.

Ms. Priyanka Das, Adv.

Ms. Sushma Suri- 698, AOR

Mr. Balaji Srinivasan- 1546, AOR

Mr. P. N. Gupta- 491, AOR

Mr. T. V. George- 1441, AOR

Ms. Kamini Jaiswal- 292, AOR

Mr. T. Harish Kumar- 1418, AOR

Mr. Gopal Singh- 211, AOR

Mr. Shibashish Misra- 1398, AOR

Ms. C. K. Sucharita- 145, AOR

Mr. Abhisth Kumar- 1394, AOR

Mr. Arun K. Sinha- 38, AOR

Mr. P. V. Yogeswaran- 1385, AOR

Mr. Chandra Prakash- 1924, AOR

Mr. Jatinder Kumar Bhatia- 1364, AOR
Mr. Chanchal Kumar Ganguli- 1285, AOR
Mr. Rajesh Srivastava- 1344, AOR

Mr. Shri Venkatesh, Adv.

Ms. Kanika Chugh, Adv.

Mr. Shryeshth Ramesh Sharma, Adv.
Mr. Suhael Buttan, Adv.

Mr. Siddharth Nigotia, Adv.

Mr. Soham Goswami, Adv.

Mr. Mohit Mansharamani, Adv.

Mr. Kunal Veer Chopra, Adv.

Ms. Nishtha Kumar- 2449, AOR

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
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Mr. Prang Newmai, Adv.
Ms. Yanmi Phazang, Adv.

M/S. Corporate Law Group- 1337, AOR

Ms. Pratibha Jain- 518, AOR
Mr. Puneet Jain, Sr. Adv.
Mrs. Christi Jain, Adv.

Ms. AKriti Sharma, Adv.

Mr. Om Sudhir Vidyarthi, Adv.
Mr. Aditya Jain, Adv.

Mr. Siddharth Jain, Adv.

Mr. Sanjay Kumar Visen- 1738, AOR
Mr. V. N. Raghupathy- 1281, AOR

Mr. Ranjan Mukherjee- 1042, AOR

Mr. D. Mahesh Babu- 1223, AOR

Mr. Gurmeet Singh Makker- 2357, AOR
Ms. G. Indira- 1856, AOR

Mr. Anil Shrivastav- 1195, AOR

Mr. Arvind Kumar Sharma- 1133, AOR
Mr. Jay Kishor Singh- 1835, AOR

Mr. Sumeer Sodhi- 2596, AOR

Mr. Vikramjit Banerjee, A.S.G.
Mr. Rajesh Ranjan, Adv.

Ms. Alabhya Dhamija, Adv.

Ms. Sunita Sharma, Adv.

Ms. Priyanka Das, Adv.

Mr. Amrish Kumar- 2986, AOR
Dr. Arun Kumar Yadav, Adv.

Mr. B.l.n.sanjit, Adv.

Mr. Anil Kumar Jha- 1118, AOR
Ms. Pragati Neekhra- 1590, AOR

Mr. Sudhir Walia, Adv.
Ms. Niharika Ahluwalia- 2848, AOR
Mr. Himaghn Jain, Adv.
Ms. Aarushi Gupta, Adv.

Mr. Ankur S. Kulkarni- 1685, AOR

Mr. Mohan Lal Sharma- 1073, AOR

Ms. Rupali Francesca Samuel- 4335, AOR
Mr. Manish Kumar- 2806, AOR

Mr. Divyansh Mishra, Adv.

Mr. Anang Amrit, Adv.

Mr. Dinesh Chandra Yadav, Adv.
Mr. Samar Vijay Singh, AOR

Mr. Ishwar Chand, Adv.

Ms. Sabarni Som, Adv.
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Mr. Vishal Prasad, Adv.
Ms. Monica Gopichand Haseja, Adv.

Ms. Nupur Kumar- 3078, AOR
Caveator-in-person, AOR

Mr. Prakash Ranjan Nayak- 2126, AOR
Mr. Somkeerti V Singhdeo, Adv.
Mr. Sanskar Singh Kirar, Adv.

Ms. Manju Jetley- 350, AOR
Mr. Parijat Kishore- 2339, AOR

Mr. Shiv Mangal Sharma, A.A.G.
Mr. Shivansh B. Pandya, Adv.
Ms. Nidhi Jaswal- 2955, AOR

Ms. Manisha T. Karia, Sr. Adv.
Ms. Nidhi Nagpal- 3497, AOR
Ms. Shreya Gupta, Adv.

Mr. Varun Khetwani, Adv.

Ms. Ananya Arora, Adv.

Mr. Deepin Deepak Sahni, Adv.
Mr. Vishal Navale, Adv.

Mr. Adarsh Kumar, Adv.

Ms. Rishika Saluja, Adv.

Mr. Chander Shekhar Ashri- 1120, AOR
Mr. K. S. Rana- 1129, AOR

Mr. Smarhar Singh- 2386, AOR
Mr. Dhananjay Tyagi, Adv.
Mr. Rajesh Kumar, Adv.

Ms. Shweta Kumari, Adv.

Mr. Pallav Mongia- 2469, AOR
Mr. C. K. Sasi- 1323, AOR

Ms. Chitrangda Rastravara, Adv.

Mr. Anirudh Singh, Adv.

Mr. Abhijeet Singh, Adv.

Mr. Aishwary Mishra, Adv.

Mr. Dashrath Singh, Adv.

Mr. Yuvraj Singh Champawat, Adv.

Ms. Anushikha Rathore, Adv.

Mr. Jai Chauhan, Adv.

Mrs. Anushree, Adv.

Mr. Gp. Capt. Karan Singh Bhati- 1136, AOR

Mr. Shubhranshu Padhi- 2271, AOR
Mr. Jay Nirupam, Adv.
Mr. D. Girish Kumar, Adv.
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Pranav Giri, Adv.
Ritik Sharma, Adv.

Dinkar Kalra- 1964, AOR
Rajeev Singh- 1626, AOR

Mukul Rohtagi, Sr. Adv.
Gopal Sankaranarayanan, Sr. Adv.
Aarthi Rajan- 2547, AOR
S.r. Raghunathan, Adv.
Aarthi Rajan, AOR
S. Santanam Swaminadhan, Adv.
Abhilasha Shrawat, Adv.
Kartik Malhotra, Adv.
Aman Rawat, Adv.
Ananya Kukreti, Adv.

Prem Sunder Jha- 516, AOR
Pramod Dayal- 500, AOR

Gurmeet Singh Makker- 2357, AOR
Rajeev Singh- 1626, AOR
Deepanwita Priyanka- 2618, AOR
Nishe Rajen Shonker- 1698, AOR
Ranjeeta Rohatgi- 1723, AOR
Niraj Sharma- 1114, AOR

Rajeev Singh- 1626, AOR

Sanjay Parikh, Sr. Adv.
Srishti Agnihotri, AOR
Tara Elizabeth Kurien, Adv.
D.P.Singh, Adv.

Anchal Kanthed, Adv.

Aravindh S.- 2008, AOR

Pratibha Jain- 518, AOR
Puneet Jain, Sr. Adv.
Christi Jain, Adv.

Akriti Sharma, Adv.

Oom Sudhir Vidyarthi, Adv.

Aditya Jain, Adv.
Siddharth Jain, Adv.

Pukhrambam Ramesh Kumar, AOR
Karun Sharma, Adv.

Anupam Ngangom, Adv.
Rajkumari Divyasana, Adv.

Vijay Singh, Adv.

Pawan Kumar, Adv.

Suman Saharan, Adv.
Vinay Kumar Gupta, Adv.



7
Mr. C. K. Rai- 1782, AOR

Mr. Sunny Choudhary- 2071, AOR
Mr. Praveen Agrawal- 1538, AOR
Mr. Khowaja Siddiqui, Adv.

Mr. Ashwini Kr. Adv.

M/S. M/s Ravi Chandra Prakash & Co.- 2574, AOR
Mr. Ravi Chandra Prakash, Adv.
Mr. Mukesh K Singh, Adv.

Ms. Rashmi Nandakumar- 2190, AOR
Ms. Rashmi Nandakumar, AOR
Ms. Yashmita Pandey, Adv.

Mr. Raj Bahadur Yadav- 2771, AOR
Ms. Shalini Kaul- 2325, AOR

Mr. Vikramjit Banerjee, A.S.G.
Mr. Rajesh Ranjan, Adv.

Ms. Alabhya Dhamija, Adv.

Ms. Sunita Sharma, Adv.

Ms. Priyanka Das, Adv.

Mr. Amrish Kumar- 2986, AOR
Dr. Arun Kumar Yadav, Adv.

Mr. B.l.N.sanjit, Adv.

Mr. Shri Venkatesh, Adv.

Ms. Kanika Chugh, Adv.

Mr. Shryeshth Ramesh Sharma, Adv.
Mr. Suhael Buttan, Adv.

Mr. Siddharth Nigotia, Adv.

Mr. Soham Goswami, Adv.

Mr. Mohit Mansharamani, Adv.

Mr. Kunal Veer Chopra, Adv.

Ms. Nishtha Kumar- 2449, AOR

Mr. Abhishek Atrey- 1601, AOR
Mr. Sudhir Walia, Adv.

Ms. Niharika Ahluwalia, Adv.
Ms. Vidyottma Jha, Adv.

Mr. Mukul Rohtagi, Sr. Adv.

Mr. Gopal Sankaranarayanan, Sr. Adv.
Ms. Aarthi Rajan- 2547, AOR

Mr. S.R. Raghunathan, Adv.

Mrs. Aarthi Rajan, AOR

Mr. S. Santanam Swaminadhan, Adv.
Ms. Abhilasha Shrawat, Adv.

Mr. Kartik Malhotra, Adv.

Mr. Aman Rawat, Adv.

Mr. Ananya Kukreti, Adv.



Mr. Anando Mukherjee- 2500, AOR
Mr. Rajiv Kumar Choudhry- 3138 , AOR

Ms. Rashmi Nandakumar- 2190, AOR
Ms. Yashmita Pandey, Adv.

Mr. Manjit Singh Gill, Adv.
Mr. Amit Kumar Chawla, ADv.
Mr. Anupam Kumar, Adv.

Mr. Hitesh Kumar Sharma, ADv.
Mr. Narendra Pal Sharma, Adv.
Mr. Kamlesh Kumar Pandey, Adv.

Mr. Zulfiker Ali, AOR
MR. Anna Oommen, Adv.

Ms. Mandakini Singh, Adv.
Ms. Ashima Mandla, AOR
Ms. Vanshika Tewari, Adv.

Mr. Arkaj Kumar, Adv.
Mr. Harmeet Singh, AOR
Ms. Niharika Singh, Adv.

Mr. Neeraj Kr. Sharma, Adv.
Mr. S.N.Terdal, AOR

Mr. Rakesh Kumar, ADv.
Mr. Rupali F.Samuel, AOR

Mr. James P.Thomas, standing counsel
Mr. C.K.Sasi, AOR

UPON hearing the counsel the Court made the following
ORDER

WRIT PETITION (CIVIL) NO(S). 349/2006:

1. De-tag W.P.(C) No.349 of 2026 from rest of the
matters.
2. The Writ Petition 1is disposed of in terms of the

signed order. The operative portion of the order reads as
under:

“3. During the pendency of this Writ Petition before
this Court several amendments have been made to the
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Pre-Conception and Pre-Natal Diagnostic Techniques
(Prohibition on Sex-Selection) Act, 1994 (for short
“PC & PNDT Act”) and the Rules. In the circumstances,
we find that the better course of action would be to
dispose of this Writ Petition with Uliberty to the
petitioner or any other party who is interested in
implementation of the said Act to file a fresh Writ
Petition raising the 1issues with regard to the non-
implementation of the Act as well as other incidental
and ancillary issues.

4. Ordered accordingly.”
3. Pending application(s), if any, shall stand disposed
of.

SLP(C) No.11046/2016, SLP(C) No0s.16657-16659/2016, SLP(C) Nos.

34513-34517/2016, SLP(C) Nos. 34424-34425/2016, SLP(C) Nos.1877-

1917/2017, T.P.(C) Nos. 797-869/2017, T.P.(C) No. 2459/2017, SLP(C)

Nos. 30337-30338/2017, SLP(C) No. 3058/2020:

These matters stand adjourned.

(RADHA SHARMA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
(Signed order is placed on the file)
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